
From

To,

Sub:

Ref:-

Madam,

TH GA HA H GH o T G AWA
(HIGH COURT OF ASSAM, NAGALAND, I\4IZORAI.4 AND ARUNACHAL PRADESH)

No. HC.VII- 1001 2022t qj ?I ta
Smti Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati_

Smtl Sangeeta Gogoi Bora,
District & Sessions ludge,
Dibrugarh.

*\^
Dated Guwahati the \4 September,2024.

Station leave permission

Your letter no. D)D l4LO3|2O24 dated lZ.Og.2024

Yours faithfully,

ill _

]T. REGISTRAR ruIGILANCE)
M o No,HC.VIr- tool 2022t q3q1 A, da ted ) tl- a1-24
Copy to:

,/,Y. The Project Manager, Gauhati High Court

with refercnce to the above, I am directed to inform you that you have beengranted station reave permission from the evening of r4.og.2024 ti, morning of17 'o9 '2024, arong with the officiar vehicre, at own-cost. The next senior most Judiciar

:fl:::j*,,.0," 
ar the station woutd remain in charge of your Court and Office during your

JT. REGI STRAR GILANcE)


